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IN DPHE. CENTFAL ADMINIS FATIVE TRIBJNS
JAIPJR BEMCH, JAIP®R
Date of ordsrs: 1-12-19%6
CF Mo,16,9¢ (0A 1n, €37,/1294)
M,L,Gyval S o ~hri G2indilal Goyal, &ged absat 49 years,
resident of Jodhpur now a ddys worlking 23 Senior Superin-
tzrndznt Telegraghic Traffic, Office of S.M, T, (West),Jdipur.
' .. Petitioner

1. <hri M P M23i, Secorstary o the Sovt, of India,
i

Miniztry of Comminicéticns, Mew Delhi.
2 Shri A .M Fraz2a, Chiszf Szneral Mapager (Telecom),

Pajasthan Circle, Jaipur.
.. Responlents

Mr MR
CORA M3

Mr, S .V, J3in, coansel for the ret
a Coo

.
fi'l SoAarse 1 f‘:,r th‘E’

Hin'ble Mr, Gupal Frishra, Vice Chairm@n
Hon'ble Mr, O,2,Sharma, Administrdtive Member
ORDER ’ o '

Fzr Hon'ble Mr, Goral Frishrs, Viee Chairman

Betitioner Shri ML, C;val was riled this Contampt
Petition ] cticn 17 of the Administrétive Triba-

n2ls Act,

ny thzrein hat by ot = epping ap
the Py of the petitisner to the S3ime level 33 that of

.

Shri N,S . Shah within.
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pericd of thres months,

thz respordants have committed contenpt of coart,

(N8

. Wz have hedrd the ledrned counsel Far fhe pﬁrtle

Ard hawve
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3.t The order of the Tritur@l has teen f£ally complisd

vith and 3 sum of Fs, 53,573,- ha3z hean r2id to the
petitiorer. In the circamdtinoss, no oxsSe of contempt

-is w2de cut., This Contempt Perition iz, therefore

e =

discharged,

(0 Dhc‘llla) (':’:Gpal I'"" unl)

dismizgezd, Nytices iszued are
3 :
i

Adnministrative Msiprer . Vice Chairman



